
CENTRML ADMINISTRATI&E TRJBUNRL 
CALCUTTA BENCH 

	

0.A. ( 	 1996. 

Date OI Order : 8.10.1996 

	

Present : 	Honb1e r.Lstice M.KChatterjee, 	
icChairnia, 

HOfl01e ' aPb kherj eo, Ad frij n. 	
ernber. 

UTPML 8hNU0PAUHYAY 

is. 

- 	 UNION OF INDIA & OS •  

Un list e 

Appearance - For the applicant : f'ir.B.C.$ij,ha, 
Counsel. 

For the respondents: NQne 

Tnis Is Filed as an Ul1td motion today. This be 1Itd for hearjna 
regarding admjssirn on 11.11,1995, 11einwhfle, the applicant shall forth-
with serve copies of this application alongwith the annexures on all the 
respondents, who shall rile reply by the next date fixed. 

On heariny fl'.8.C,Sinha, ld.ccjnse1 for the applicant, we direct by 
iay of interim measure that the respondbnts while declaring the relt 

for the Khargpur Workshop with respect to the employment notice l'io.W
115/ 1/ 110a1aI/95_96/190 dated 27.3 .1995, shall -keep one post Wifilled till 

the next date fixed for admission hearing. 

A plain copy of this order be handed to the ld.cqunsul for the 

applicant fur immediate and sinitaneous comntnicatjon to all the repon-
dnt, 

Nember 	
J'ce-Chairman 


